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CENTRAL._ADMINISTRATIVE TRIBUNAL LUCKNOW BENCH LUCKNCW

ORIGINAL APPLICATION NO: 265/2003.

this, the 3rd day of June 2003.

HON. MR. A.K. MISRA MEMBER{A)

HON. MR. RAFIQ UDDIN MEMBER(J)

1. Parmanand Misra, aged about 29 years, S/0 Sri
Ram Sahai Misra, resident of 185 Ka, Mehandi ‘Tola,

aliganj, Lucknow.

2. Ajay Kumar Shukla, aged about 29 years, 8/0 Sri

JE:, . Ravindra Shankar Shukla, resident of 54/26, Veer

= Nagar, Hussainganj, Lucknow.
3., Jitendra Pal Singh, aged about 29 years S/o S8ri
Jagir Singh, resident of SEE/II A, Near Roti Godown,

Church Road, Charbagh, Lucknow.

4. Amiﬁesh Kumar Rawat, aged about 29 years, s/o Sri
Ram Sharan, resident of MMIG, 2/298, Ruchi Khand-II,

Sharda Nagar Yojana, Kanpur Road, Lucknow.

. e...Applicants.

BY Advocate Shri Pankaj Bajpai.
VERSUS

1. Union of India, through Railway Administration, represented
by the General Manager, Northern Railway Headquarters, Baroda

House, New Delhi.

N\“pv// 5. The Senior Divisional Mechanical Engineer, DSL Shed,
' Al armbagh, Lucknow.
3, The 8Senior Divisional Personnet Officer, Northern Railway

Lucknow.



Lucknow.

BY A.K.. MISRA: MEMBER(A)

4,  Sri Hemant Kumar, s/o Sri Ram Pher, resident of

18 Manak Nagar, Hazratganj, Lucknow.

5. Sri Subhash Chandra Srivastava, s/o late Sri S.P.
Srivastava, resident of Bhola Khera, Anupam Nagar;'Manak

Nagar, Lucknow.

6e Sri Subhash Chandra Pathak, s/o Sri R. K Pathak
resident of LD 65-a, Running Shed Colony,,Alambagh

Lucknow.

7. sri Amitebh Dwivwdi, $/0 Sri Shatrughan Dwivwdi,
resldent of C-l/A, Delsel Shed Road, Alambagh, Lucknow.
8. 3Sri Sanjay Kumar-II (SC), S/o sri Shayam Lal, resident

of 568/2-A, Kailashpuri, Alambagh, Lucknow.

9. Sri Chandra Shekhar Srivastava, §/0 Sri V.K. Srivastava,

resident of C-2A Peisel Shed Raoad, Alambagh,‘hucknow."

10. Sri Axiqur-Rehman,Kham, S/o Sri M.U. Khah, resident of
23, Brij Bihar Colony, Teji Khera, Alambagh' Lucknow.

11. Sri SanJay Kumar Sonkar, S/o Sri C.K. SOnkar, resident
of T—32/C Eastern Colony, Faizabad,

12. Sri Akhilesh Kumar" Pandey, s/0 Srl R.S. Pandey, resident
of 41/393, Maltl Lodge,‘Dr. Tuffail ahmed Marg, Narhi,

13, Sri Anil Kumar @jha, S/o Sri s.P. Ojha; resident of
L-56, Sector L, LDA colonty, Alambagh, Lucknow.

14, - Vishal Darshan, S/o Srl Sunder Lal, resident of

4 :
House No. 554/178 Kha, Rani Klshore Marg,,Chhota Barha,

al ambagh, Lucknow. , A
15. - Sanjeev Kumar Kanogla, s/o Sri R.J. Kanojia,

re81dent of Ap3D Rallway cOlony, Faizabad.

ceaacae Respon'dents.

BY Advocate Shri N.K. Agarwal.

ORDER {(ORAL)




The relleL prayed in thls Orlclnal %ﬁg}lcatlon is for
s 1seue of directions to the resoondents;iestralnlng them
‘%nom"regularlslng the servmces of respendents No. 5 to 16
arrayed as prlvate respondents tlll a dec151on in O.A.

i

NO. 122 of 2003‘15 taken.

2.. After hearing“the counsel for the parﬁies; we dispOSe
of this 0.A. as lnfructuous in the light of the fact that
no relief in thls O.A. has been cla;ned by the appllcant
for himself. gnsgead ef he has prayed for restrainipg the
respondenesgécc/gzgllarls1ng the serv1ces of the private
respondents tlll a dec1slon is glven by thls Trlbunal

in C.A. NO. 122/2003 Tnus, the rellef,lf any, clalmea

in this 0.A° is dependent Qn the'relief claimed in 0.A.
"‘No. 122/2003. It may be stated that thedqiﬁf No,.122/2003
hes also been fiied.by the same applicant,?gﬁihiﬁﬁefﬂwa_

prayer for quashing the impugned order of 27th of Novenmber2000.

3. In the.light of observations made in the prece%ding$
paragraphg, the Original Application No; 265/2003 is dismissed

-as infructuous. No costs.

MEMBER(J
o

LUCKNOW: DATED:. 3.6.2003,

v,




